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penalty and filing of prosecution complaints before criminal courts, whichever is

applicable.

Certain information was put in public domain by International Consortium of
Investigative Journalists (IC1J), a Washington based organization, pertaining to offshore
entities based in no tax or low tax jurisdictions, allegedly linked to several Indian

persons.

Subsequently, information (known as '"Panama Paper leaks') appeared in public
domain, including website of ICIJ, indicating apparent linkage between certain Indian

persons and various offshore entities created in low-tax or no tax jurisdictions.

Investigations/proceedings were initiated into these cases, among others, by the
Income Tax Department, which are at various stages. More than 75 prosecution

complaints have already been filed before criminal courts in these cases.
Impact of demonetisation on prostitution

376. SHRI NEERAJ SHEKHAR: Will the Minister of FINANCE be pleased to

state:

(a) whether as per Government, one of the major achievements of demonetisation

announced on 8th November, 2016, 1s decline in prostitution;
(b) if so, the source of the data; and

(c) if not, the reasons for irresponsible statement and misleading the innocent
public by Government/Ministers of Central Government which runs on the well

established theory of collective responsibility?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
RADHAKRISHNAN P): (a) to (¢) No such report 1s available with the Ministry of

Finance.
Increase in fiscal deficit
377. DR. SANJAY SINH: Will the Minister of FINANCE be pleased to state:

() whether it is a fact that within the seven months period, India's fiscal deficit

touched around 95 per cent of the Budget Estimates of 2017-18;

(b) il so, the proposal of Government to balance the income-expenditure revenue

to lower the deficit therein; and
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{c) comparative chart details of last three years budget estimates and expenditure

ratio therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
RADHAKRISHNAN P): (a) Yes, Sir

(b) The Government has been taking all possible measures to mobilize higher
amount of resources from tax, non-tax and non-debt capital receipts to balance the gap

between expenditure and resources and to achieve the fiscal deficit target as budgeted.

{(c) (T in crore)
Financial Year Fiscal Deficit
Budget Estimates Actuals upto  Actuals upto October
(BE) October as a % of BE
2017-18 546,532 525321 9.1
201617 533,904 4,23 507 793
2015-16 5.55.649 411246 740
201415 5.31.177 475,751 896

It may be mentioned that, the Government has achieved the fiscal deficit targets

as set out in the budget estimates of last three financial years.
Extension of banking services in Maharashira

378, SHRIAMAR SHANKAR SABLE: Will the Minister of FINANCE be pleased

to state:

{a) whether Government has conducted any survey to ascertain the number of

people in the country who are still deprived of banking services;

(b) if so, the details thereof and the measures being taken to provide banking

services to all those people; and

{c) the number of villages mn Maharashtra with a population of 5000 to 10000
where banking services are not available and by when the Government plans to provide

banking services in those villages?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SHI'V PRATAP
SHUKLA): (a) and (b) To provide banking services to all unbanked people, under
Pradhan Mantri Jan Dhan Yojana (PMIDY),

TOriginal notice of the question was received in Hindi.



